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97{-];-“:1@‘%""_' 1,QHU’QWKW‘?HK, sonfdaughtar/viie of V'JND@KUWF}R, Roy
r’ﬂ"’wp> aga{i%o years, belonging to BM/?RVWHHN&HBHH
service and pregently working as OfFICEu HTmﬂsDﬁNTKEDH%Hw
\Ai\ﬁ give hereln below the detalls of the assets (Immovable, mavable, pank halance, otc.) of

%\"’\%

myself, my spouss ant dependants®:

2 Gballg. o 3 HERER
{Assets [n jolnt name indlcating the extent of joint ownership will 3lgo have ko be
giver)
Bh Daserphion EaF | owowse Dopendant-1 | Depandant-2 Bapendant-a |
BEo,. : Hae(s) NamE _Nang £ic, Honid
{1} }Cash %m_f o e
— —
(| Depasits n
Banks, Financial 2‘9 600
T rions And | BT PIC —
Non-Banking LvmPAT et T -
Flnancial
Gomparies %
{ily | Bonds, T R
pepepturasand e
' Shares In — == —
companies
{ivy | Other Tinanclal -
institutions,
NS5, Postal - spm —_ - e
Savings, LI
Policles, atC
[ Metar Vehicles 'HERUJ@‘L
 (elatalls of npUR BIRE — — —
make, elc.) BRI
vy | Jewellery (give 0
details of Looms " ey FE
weight and Y 6W S
wai2)
() | Offver assets, ,,_
stch as vahues — —_ - —
of elaims /
figerosts

Nota: Value of Bends / shares { Debantures as per the latest markst vatue in Stogk
Exchange 0 respect of lsied companies and as per books In the Case of non listed

companies shauld be glven.
# pependant here means & person substantially dependent on the income of the

employee.
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Datailg of T
[Néste: Properties

‘ in jdiht pwitarship indicating th
also have ta be Indicated]

o extert of joint ownership villl

=
He,

Daseription

Sclf Dependéfit-1

Hame

Bnouss
Harne{S)

Bepandant-3
Name

Dopendant-3 |
Ete. Hama

0y

Agrleaiteral Land

- Location{(s)

- Supvey aumber(s)
~ Extent {Total
measuresnant)
-Current market yalue |

(1}

- Bxtant (Tolal

Hon-agricuitural Land
« Locaklon(s)
+ Burey numben(s})

measuremant)
Current market value |

(1)

gulldings {Commercial
and residential)
Locatians)

~ Survey fdaor
number(s)

- Extent {Total
méagurement)

- Current market
value

(W)

Houses / Apartrments,
atc.

- Locatlon{s}

- Surwey fdoor
number(s)

- Bxtent {Tokal
mepsiirément)

- Current market
value

¥)

Others (such as
inkarast In proparty)

~ |

(2

1 glve herein below the details of my habililies / overdues

Institutions and government dues:-

[fote : Pigase ghre separate

detalls for each item)

o public financial

Amolnt outstanding Bs

{1t} Loans fram fnandlal
inskitutions

a—

Br. | Description Hame & sodross of Bonk /
N, Faanekal nstitutions(s} £ I vresansroninvesssasran
S Depnrkment {3)
(&) N1 Loang from Banks — -

(i) Government Dues:
{a) dues to departments
dealing with goveramant
accammadation

{iz) dues to departiments
dealing with supply of
water

{¢) dues ta depastrents
deating swith supply of
clectricity

(s f——




{d) dues to departments —
dealing with telephones
() Aues To departments
dealing with government —_ et
transpsit (Ihetuding
 airoraft and helivopters)

(F) Other dugs, If any . -
() () Incame Tax ncluding :
surcharge [Also indicate CDNH PK 1—}5:51 E
the assessmient year upto —_—

which Incoma Tax Return
filzd. Glve also Permanent
| Aecount Mumbsr (PAN)1
() Wealth Tax [Also
{ndicate the assessment “=
yeat upto which Wealth
Tax raturn fited,]

(I} Sales Tax (Odly In
casa of propristary
buslnzss] .
{iv) Propeity Tax —= Sl

. personat Datall

GRF/CRF/PRAN fta. - 1101265365655
Gender - (__M—:l (H/F}

bate of Birth - [TT5 [014 T 19 19 [3 | toommmere

Clags/Group - T C -

Ladre L. 7 '
L B-L'S ]
(Full Name 2.g. B.A.5.-Bihar Adminlstrative Gervice,

B.8.5,- Blhar Secretaiiat Service eic,)

Rome Distric Lo L_ B_ E (g’[) S H RHI

T hereby declare that tha apove details are true to the bast of my
knowladge and bellef,

Signaturc; ..... QWKWJQ/_
Name of Employee; @HURHVKUMH K
Placa:,. p HTN ﬂ vonsd Designation: D Fﬁz_ CE, HTTEN EDHNTC$)QRB ﬂw

meem

Date..B’z.’QDg-.g Department:.. .. BLS

Note: plaase sign each page of the declaration. Asset declaration forim
st be in Ad size white paper with computer typad (single sida)
in prascribad format.
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